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Illegal Sale of Diescl and Petrol in Orissa

2746. SHRI BHAGABAN MAIJHI:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether Government are aware of
the large scale sclling of petrol and diesel
at black market in Orissa at other than
petrol pumps like any other commodities
sold in any shop;

(b) if so, the steps taken to stop the
sale of petrol and diesel at such illegal
manner;

(c) whether any effort is being made by
Government to detect such illegal sale;

(d) if so, the numner of cases detected;
and

(e) the details of the action taken
against the persons involved in the illegal
sale of petrol and diesel?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI SANTOSH
KUMAR GANGWAR): (a) to (e) No
such report has been received from
Public Sector Oil Companies and State
Government of Orissa. However, to
check adulteration, black marketing and
other malpractices in the sale of Petrol &
Diesel, regular and surprise inspections
are conducted by Public Sector Oil
Companies and State Governments from

time to time and action is taken under
the Motor Spirit and High Speed Diesel

(Prevention of Malpractices in Supply |

and Distribution}) Orders, 1990 and
Marketing Discipline Guidelines against
those found guilty.

LPG Agencies in Assam

2747. SHRI PRAKANTA WARISA:
Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the number of LPG agencies
functioning at present in the State of
Assam district-wise;

(b) the district-wise names, addresses
of the gas agencies in the State;

(c) the number of gas connections
registered and allotted by the existing gas
agencies during the last three years and
till date;

(d) whether it is a fact that the present
gas agencies in the State are not sufficient
keeping in view of the increasing demand
of the people in Assam; and

(e) if so, the necessary steps being -
taken by Government in this regard?

THE MINISTER OF STATE IN THE

- MINISTRY OF PETROLEUM AND

NATURAL GAS (SHRI SANTOSH
KUMAR GANGWAR): (a) to
(c) Presently, 126 LPG distriutorships are
in operation in Assam with a customer
strength of 4.90 lakhs. as on 1.10.1998,
2.29 lakhs customers were registered on
wait list with these distributors in Assam.
During the last three years (1995-96 to
1997-98), 123990 LPG connections were
allotted in Assam.
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(d) and (e) In order to cafer to the
increased demand of LPG, in addition to
the locations pending from the previous
marketing plans, 38 new LPG
distributorships have been included in the
approved LPG marketing Plan 1996—98.

CNG Filling Facilities

2748. SHRI YERRA
NARAYANASWAMY: Will the
Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) whether oil companies have been
directed to provide a network of CNG
filling facilities widely all over the
country;

(b) how many outlets are there of
Indian Qil Coroperation supplying CNG
for motor vehicles; .

(c) whether any efforts has been rﬁade
to popularise CNG;

(d) the number of CNG outlets will be
op;ncd in Andhra Pradesh in 1998-99;
an

(e} the details of plans of Government
to utilise the public sector oil companies
to popularise CNG?

THE MINISTER OF STATE IN THE
MINISTRY ' OF PETROLEUM AND
NATURAL GAS (SHRI SANTOSH
KUMAR GANGWAR): (a) No, Sir. It is
possible to supply CNG only where
matural gas pipeline supply is avialbale.
-At present, CNG iis being supplied only
in Mumbei, Vadodara, Surat and Delhi.
The Gas Authority of India Limited has.

been dirested provide a network of CNG K
filling facilities in Delhi. For this purpose, -

oil marketing compasies have plso been
asked to identify some retails outlets.

(b) So far, there are five outlets of
Indian Oil coporation supplying CNG for
motor vehicles in Delhi, Mumbai and
Vadodara.

(c) Yes, Sir. Publicity campaigns to
popularise the use of CNG in cities where
it is -being marketed have been launched.
In addition, lower rates of import duty of
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5% are being levied on CNG conversion
Kits which have to be 4mported. -

(d) None.

(¢) A few of the CNG on-line
dispgnsing units are to be established . at
the! existing fpetail outlets of the oil
companeis.

Gas and Petrotankey Explosion in
Guwshati

- 2749. Dr. ARUN KUMAR SARMA:
Will the Minister of PETROLEUM AND
| NATURAL GAS be pleased to state:

(a) the ciricumstances that let to, the
recent gas and petrotanker explosion in
Guwahati, details of casualty and total
loss incurred;

(b) whether the “concerneq firm was
handing those products without the
authority and knowledge of 10C;

(c) ift so, the sfeps contemplated for
appropriate legal and preventive action;
and

(d) thg dctails of compensation and
financial assistancg, extended to the
victims of the tragedy and to their
families by 10C?

THE MINISTER OF STATE IN THE
MINISTRY OF PETRQLEUM: AND
NATURAL GAS (SHRI SANTOSH
KUMAR GANGWAR): (@) to (d) The
information is being collected and will be
laid on the Table of the House.

Pending Proposals of Gas Agencies in
Himachal Pradesh

2750. SHRIMATI CHANDRESH
KUMARL Will the Minister of
PETROLEUM AND NATURAL GAS
be pleased to state:

(a) whethér some proposals to set up
22 Gas agencies in Himachal Pradesh are
pending with the Ministry since March,
1995;

(b) whether some other proposals to
open 15 Gas Agencies in Himachal



